
123 Wrltl. An,.,," 
'(c) if 10. whether sucb supplies woul4 

be brou,bt ~nder lome form of inspection : 
and 

(d) If not; whether Government propoae 
to take .t~ps to expand' fuel prodllCtioa to 
meet the needs of other countries allo, 

. particular1y those Don-aUped countries 
which do not have t heir own uranium or.' 

mB MINISTBR OP STATS IN THE 
M1N1~TRY OP SCIBNCE AND 

"TECHNOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY. ELECTRONICS AND 
S,PACE (SH'RI SRIVRAJ V. PATlL): (al 
India is .,resent1y producing nuclear fuel 
JUlt lufBcient for her own needs. 

(b) to (d) Docs not arile. 

Freedom ,Fighters Pension 

3456. SHRI MUKUL WASNDC : 
SHRI PRIVA RANJAN DAS 

MUNSI: 

Will the Minister of HOMB AFFAIRS 
be pleased to state; 

<a> ,whether the increase of rupees two 
hundred in the freedom fighter pension as 
anftOunced by the Prime Minister in June, 
1985 has started being disbursed; 

(b) if 80. Slilce when; and 

(c) if not the reasons for the delay? 

,THE MlNISTER OF STATE OF THE 
MtNISTRY OF COMMUNICATIONS 
AND THB MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) to (c) 'The 
monthly 'amount of perision ' under the' 
Swatantrata Sainik Samman Pensio~ Scheme 
fOf living freedom fighters as well ,as' 
tbe widows of the deceased freedom 
'fl,httrs bas a1ready been 'raised to 
RI. 5001· p. 11\. w. e. f, 01.06.198S. Detailed 
instruction have been issued to .the Accoun-

, tantl General to modify the persion Pay-
, meat Orders to give effect, to the revision 

! ":,' of tbe amount of Pension· 

.Propools for House Bulldllll ActI'fltlea' 

3457. SHRI A. S. OGUNDBR; Will 
the Mlniatcr of PLANNING be plcalCl~" t~ 
.tate : 

"'rttt~" A"me" 

<a) were any p;oposals received' from 
Nationalised and other' ban'ks for taklDI 
up by theQj of houlio, building activit;cs to 
make up ro~ shortaae of dwelling units in 
tbe country ; 

(b) if 80, the details thereof; 

(c) whether Government have app roved 
luch scbemes : 

(d) if not the reasons therero,r ? 

THE MINISTER ·OF STATE IN THE 
MINISTRY OF P,LA~ING (SHRI, A. K. 
PANJA) : <a> No, Sir. 

(b) to (d) Do not arise. 

Computerisatlon ~me for Income Tax 
DepartlDflat 

3458. SHltI SAIFUDDIN CHOWD-
HAItY : Will the PRIME MINISTER be 
pleased to state : 

(a) whethor it' is a fact that the c'oml'u-
terisation programme for the income·,tax 
department bas been complete4 by the 
Computer Maintenance Corporation and 
the same is likely to be implemented 
loon; 

(b) if so, whether consideration to the 
human problem of thousands of lower 
grade employees was also tak~n into 
account; and 

(c) if so. details thereof? 

THE MINISTER OF STATE IN'THE 
MINISTRY OF,SCIENCE AND TECHNO· 
LOGY AND IN THE DEPARTME~TS OF 
OCEAN DEVELOPMENT. ATOMIC 
ENERGY, ELECfRONICS AND SPACE. 
(SHRI SHIVRAJ V, PATIL): (a) 
CMC bas prerared a feasibility 
study report for Inc'ime Tax Departinent, 
and submit~ed its report to Income Tax 
Department, whose decision is awaited. 

(b) and (c)' Since a decision on the 
Report has not yet been taken, the human . 
problem is yet to be studied in depth. 

Colour TVs by FRR A Coml'anies , 
3459. SHRIMATI JAYANTI"PATNAIK: 

Will.the PRIME .MINISTER be pleased to 
.tatc : 

(a) whether Government have 'alloWed 
PSRA compan ics to make 9010ur teltwi-
lions; 




